BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE

BENCH PUNE

Application No. 70/2020

Prafull Shivaji Pise Petitioner
Versus
Municipal Council of Chiplunéiors. Respondent

L Bnnhll m Butala, Age: 51 years, Occupation: Agriculture and
s at: Khed, Taluka- Khed, District- Ratnagiri, Pin-

eg to state on solemn affirmation as under:

m t that 1 have personal knowledge and information of
volve "--h the present petition. 1 have also gone through
of t e present matter. Hence, I am filing the present
: yunedwlﬂathet‘ncuufmecaae However 1
ed to admit anything which is contrary to or
.'_i.s stated hereinafter in the absence of

the present application is bad in
"_1 e on the ground of limitation.

a preliminary objection on the
has mentioned in the present
esident in the same area.
was unaware of the
It was well within
as commenced, still
:'jl . It is therefore
a fid intention. It
on and deserves



























